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QA No. 1715/94

1.

2,

" N-Kalyani,

Ww/o A Chathu, '

Water Carrier, Southern Railwvay,
Cannanore

residing at: Railway Qrs. No. 60/8,
Cannanors,

K Vlsalakshy,
W/ o K Madhavan,
Sanitary Cleaner,

Office of the Chxef Realth: Inspector,

Palghat.
Residing at Railway Qrs.No.120/C,
Railuay Colony, Palghat.

P RaJathy,

W/o T Perumal,

Sanitary Cleaner,.

Office of the Health Inspector,
Coimbatore Southern Railway.
Residing at No. 313,
Karupparayen Koil Stresst,

KV Palayam, Podanur.

VR Leela Bai,

W/ o PK Balan,

Ex. Head Clerk, Offxce of the
Divisional Personnel Officer,
Southern Railway, Palghat
Residing at 82, Rail Nagar,
Andi Madam, Dlavakkot Palghat.

By Advocate Mr. TC Govindasuamy

" Vs,

nxon of India through Secretary,

{ inistry of 'Railways, Rail Bhavan,

eu Dalhi.

The General Manager,
. Southern Railway, Park Town PO,
Madras=3.

o-o Applicants

...2“f “



4,

By

0A

Palghat Division, Palghat.

Advocate Mr. PA Mohammed

No. 1716/94

The Divisional Railway Manager,

Southern Railway,

ERTTY g,

The Divisional Personnel Officer,

Southern Railway,
Palghat Division, Palghat.

By Advocate Mr. TC vaindasuamy

1.

4,

V Sampoornam,
Head Clerk,

. Respondsants

Senior 01v1310na1 Mechanical !ngineer,

Office of Diesel Loco Shed,
Southern Railway, Erode.

V Bhanumathi,

Sweeper-cum-porter,
C/o Station Master,
Veerapandi Hut Railway Statiof
Veerapandi, Tamil Nadu.

-

N Ramani,
Senior Clerk,
Electrical Foreman's Office (M
Residing at 373-8/€D,
Railway Colony, Erqde.

N Sivagami,

Traines,

Electrical Fitter (Powsr),
Residing at 319-C/ED,
Railway Colony, Erode.

S Thesthy,
Safaiwala, '
Diesel Loco Shed,

Southern Railway, Erods.

Vs.

Union of India through
The Secretary,

Ministry of Railways, Rail Bha
New Delhi.

The General Manager,
Southern Railway,
Park Town PO, Hadras-3.

The Divisional Personnel 0ffic
Southern Railway,
Palghat Division, Palghat.

The Divisional Accounts Officse
Southern Raflway,
Palghat Division, Palghat,

)s

e+« Applicants

van,

Py _A.,

,/QG“ED“WQ

Bry

oo Respohdents

By Advocate Mr. Thomas Mathew Nellimoottil

ceed

e




S T

0A No. 1717/94

1. P Subhadra,
Mailman,
Sorting Office Kuttipuram,
Calicut Division. e« Applicant

By Advocate M/s Santhosh and Rajan

<
Vs.
1. Union of India represented by the
Secretary, Ministry of Finance,
New Delhi.
2. The Dirsctor Genersl (Posts),
New Delhi.
3. The Chief Postmaster General,
Kerala Circle,
Thiruvananthapuram.
4. The Superintendent of Railuay
' Mail Servics,
Calicut Division, Calicut.
Se. The Superintendent of Post Offices,
Tirur Division, Tirur.
6. The Director of Accounts (Posts),
Kerala Circls,
Thiruvananthapuram. .. Respondents

By Advocate Mr. Mary Help John David J, Additional Central
Government Standing Counsel

0A No. 1718/34

1. Madhavi A, .
W/o late Ittiyadi,
Sanitary Cleaner,
0ffice of the Chief Health lpspector,
Southern Railway, Ernakulam
residing at Vavukunnam, PO Edappali. .« Applicant

8y Advocate Mr. P Ramakrishnan

Vs,

1. Union of India represented by the
Secretary to the Ministry of Railuvays,
,\m Rail Bhavan, New Delhi,

2. - The Divisional Personnel Officer,
Southern Railway, Trivandrum,

The Divisional Accounts Officer,
Southern Railway, Palghat. .. Respondents

wéﬁéﬁécate Mr. Thomas Mathew Nellimoottil
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No. 1748/94

1.

By

2,

3.

8y

0A

Advocate Mr. P Ramakrishnan

Advocate Mr. James Kurian, At

No. 1749/94

Rukiya Mohammed,
W/o late B Mohammed,
Senior Clerk,

:"d”&é:

0ffice of the Chief Train Examiner,
Southern Railway, Ernakulam Junction
residing at Railway Quarter No.137,

Ernakulam Junction.

Us.

Union of India represented
the Secretary,

Ministry of Railways,
Rail Bhavan, New Delhi.

by

s Applicant

The Divisional Personnel Officer,

Southern Railway, Trivandru

The Divisional Accounts Officer,

m.

South Eastern Railway, Khurla Road. e+« Respondsnts

By

1.

Advocate Mr. KS Bahuleyan

Advocage Mr. James Kurian, A

No. 1750/94

‘P Sarasamma,
Jamadar,
Nedumangad Post Office.

Vs,

-

Union of India represented
the Secretary, - ‘
Ministry of Communication,

by

jditional Central Government

Standing Counsel

.o Applicant

Department of Telecom, New Delhi.

The Chief General Manager,
Kerala Telecommunications,
Thiruvananthapuram.

By

Rdvocete Mr. CS Ajith Prakash

Sussela Ramdas,

Teacher, Kendriya Vidyalaya,

Kadavanthara, Kochi
Ponnath House,
Palliparambukavu Road,
Tripunithura PO,

«+ Respondents

dditional Central Government

Standing Counsel

Aoplicant

eeed



. Vs,

1. Union of India represented by
Secretary,
Ministry of Defencs,
New Delhi,

2, The Controller of Defencs
Accounts (Pension),
Allahabad.

3. Defence Pension Disbursing Officer,
Temple Road,
Kadavanthara,
Kochi=20,

4, The Bank Manager,
State Bank of Travancore,
Tripunithura. .. Respondents

By Advocate Mr. Varghese P Thomas, Additional Central
Government Standing Counsel

0A No. 16/95

1. Mrs Ponnamma Baby,
W/o Late Sri PT Baby,
Senior Clerk,
. Diesel Loco Shed,
Ernakulam
residing at House No.403/MIG,
Panampilly Nagar,
Cochin-16.

2, Lalitha VvV,
W/o Late Sri Thampi MV, -
Clerk,
Diessl Loco Shed,
Ernakulam
residing at Mayanth House,
Tripunithura. ' eo Applicants

By Advocate Mr. P Ramakrishnan

/'.lz;‘/ ..\ l." ..\ Y, Vs.
Vi L e EREN
N T, .
+ - . y

4 v+ 147 Union of India represented by
\ -~ &0 the Secretary,

Ministry of Railways,

Rail Bhavan,

New Delhi.

eesb



fficer,

2. The Divisional personnel ©
Southern Railway,
Trivandrum.

3. The Divisional Accounts of

southern Railway,
Trivandrum,

By Advocate Mr. James Kurian, h

OA No. 284/95

1. Sujani Bai Chellappan,
Group 'D' Official,
Kottayam Head Post Offic

Kottayam.

.

By Advocste Mr. PC Sebastian

Vs,

The Senior Postmaster,
Kottayam Head Post offic
Kottayam.

The Deputy Director,
Postal Accounts,
Kerala Circle,
Thiruvananthapuram.
Union of Indis represented
the Secretary,
Ministry of Commu
Department of Pos

nicati
ts, New D

By

0A No. 965/94

Smt KC Saramma
(Ts/PS/294/EKM)

W/o PV Peter, :
Pavothithara Housse, -
Amulya Strest,
Ernakulam,
Cochin-18.

an

By'ndvocaté mr. M Rajagopal

ons,

advocate Mr. Dames Kurian, Addit

ficer,

Respondents

L

dditional Central Government
Standing Counsel

.. Applicant

by

elhi. Respondenﬁs

jonal Central Government
Standing Counsel

oo “Pplicant

...7




ot
BUEN

Vs,

1. Union of India rapresented by
the Secretary,
Ministry of Defence, New Delhi, -

-2, Controller of Defence Accounts,

(Pension), Allahabad.

3. Defence Pension Oisbursing Officer, ‘
Ernakulam. | .. Respondents

By Advocate Mr. Varghess P Thomas, Additional Central
Government Standing Counsel

QRODER

CHETTUR SANKARAN NAIR(J), VICE CHATIRMAN

AppliCanté seek 'relief' on Family Pension, which has
been denied to them by respondents. In CA 1543/90 and

connected cases, the Supreme Court has held that ‘'relisf!

.is not admissible. In the light of this we dismiss the

applications., Parties will suffer their costs,

Dated the 21st February, 1995

Sl ' -
SP BISWAS CHETTUR SANKARAN NAIR(J)
ADMINISTRATIVE MEMBER | VICE CHAIRMAN
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